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Supreme Court [41]

A. Jyothi v. ICICI Lombard General Insurance Co., (Ahsanuddin Amanullah and K. Vinod Chandran,
J].), 2025 SCC OnLine SC 2884

Amit Arya (Dr.) v. Kamlesh Kumari, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC
2886

Belide Swagath Kumar v. State of Telangana, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 2890

Bhika Ram v. State of Rajasthan, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC OnLine SC 2891

C.N. Shantha Kumar v. M.S. Srinivas, (Hrishikesh Roy and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC
5819

Commr. (CGST) v. Godrej Hygiene Products Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 2867

Commr. (CGST) v. Parmarth Iron (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 2869

Commr. (CGST) v. Spicejet Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 2879

Commr. of Customs v. Inter Globe Aviation Ltd., (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025
SCC OnLine SC 2875

Commr. of Customs v. JSW Steel Ltd., (Rajesh Bindal and R. Mahadevan, JJ.), 2025 SCC OnLine SC
2874

Commr. of Customs v. Shubhangi Gupta, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC
OnLine SC 2871

Commr. of Customs v. TPV Technology India (P) Ltd., (Manoj Misra and Ujjal Bhuyan, JJ.), 2025
SCC OnLine SC 2876

Commr. of GST & Central Excise v. Core Minerals, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025
SCC OnLine SC 2881

Container Corpn. of India Ltd. v. Commr. of Customs, (P.S. Narasimha and Joymalya Bagchi, JJ.),
2025 SCC OnLine SC 2870

Indian Bank v. Vaskar Nayek, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 2883

Jeevan Kumar V.S. v. District Industries Centre, (Ahsanuddin Amanullah and Prashant Kumar
Mishra, JJ.), 2025 SCC OnLine SC 2872

K.P. Kirankumar v. State, (Manoj Misra and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 2898

Kamalawwa Parasanagouda Patil v. Renawwa, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025
SCC OnLine SC 2878

Kishor Vishwasrao Patil v. Deepak Yashwant Patil, (Indira Banerjee and C.T. Ravikumar, JJ.), 2022
SCC OnLine SC 2528

Kousik Pal v. B.M. Birla Heart Research Centre, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC
OnLine SC 2900

Lakshmanan v. State, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 2889

M.K. Ranjitsinh v. Union of India, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC
2899

Mahesh Kumar Agarwal v. Union of India, (Vikram Nath and Augustine George Masih, JJ.), 2025
SCC OnLine SC 2887
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Master Arakh v. State of U.P., (Abhay S. Oka, Ahsanuddin Amanullah and Augustine George Masih,
J1.), 2024 SCC OnLine SC 5820

Mayankkumar Natwarlal Kankana Patel v. State of Gujarat, (Vikram Nath and Augustine George
Masih, JJ.), 2025 SCC OnLine SC 2888

Paras Ram v. Samunder Singh, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
2882

Patchaiperumal v. State, (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC OnLine SC
2895

Rajesh Upadhayay v. State of Bihar, (Manmohan and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 2885

Ratnank Mishra v. High Court of Judicature at Allahabad, (J.K. Maheshwari and Vijay Bishnoi,
J1.), 2025 SCC OnLine SC 2896

S Narasimha v. Geetla Vijaya Lakshmi, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 2868

Sahakar Global Ltd. v. MCD, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 2873

Sameer Thadathil v. Superintendent of Customs, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025
SCC OnLine SC 2877

Sharp Business System v. CIT, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2892
Sri Om Sales v. Abhay Kumar, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2897

State of U.P. v. Mohd. Arshad Khan, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine
SC 2894

Syed Shahnawaz Ali v. State of M.P., (Sanjay Karol and Manej Misra, JJ.), 2025 SCC OnLine SC
2901

Tarachandra v. Bhawarlal, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC 2902

Union of India v. Cargill India (P) Ltd., (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC
OnLine SC 2880

Union of India v. Pranab Kumar Nath, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2025 SCC OnLine
SC 2893

Union of India v. South Gujarat Warp Knitters Assn., (B.V. Nagarathna and N. Kotiswar Singh, JJ.),
2024 SCC OnLine SC 5818

Zydus Lifesciences Ltd. v. F. Hoffiman-LA Roche AG, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.),
2024 SCC OnLine SC 5821

Allahabad High Court [15]
Abhinav Singh v. Board of Revenue U.P., (Neeraj Tiwari, J.), 2025 SCC OnLine All 8080
arwati Devi v. Chaturi Lal, (Ajit Kumar, J.), 2024 SCC OnLine All 9696
Jashoda Devi v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9699
Kamli Devi v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9704
Majeed Khan v. Amrita Devi, (Ajit Kumar, J.), 2024 SCC OnLine All 9697
Mohd Mustafa v. Veera D Gandhi, (Ajit Kumar, J.), 2024 SCC OnLine All 9695
Nanhkoo Mishra v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9700
Rakesh Kumar v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9698
Ram Yggya v. Commr., (Irshad Ali, J.), 2025 SCC OnLine All 8081
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Satish Chandra Mittal v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9703

Singasan Sharma v. State of U.P., (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2025 SCC OnLine
All 8079

Sudhir Jain v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9702
Suhaib Khan v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9706
Tanu Sisodiya v. Tanu Sisodiya, (Saurabh Srivastava, J.), 2024 SCC OnLine All 9701
Tej Singh v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 9705

Bombay High Court [40]

Airport Authority of India v. Lite Bite Foods (P) Ltd., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 5230

Alka Baburao Dhanawade v. Sulochana Shankar Gadkari, (Sharmila U. Deshmukh, J.), 2024 SCC
OnLine Bom 5158

Arun v. Sau. Meena, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 5211

Babaso Rangrao Patil v. Competent Authority Dy Collector Land Acquisition, (Nitin Jamdar and
M.M. Sathaye, JJ.), 2024 SCC OnLine Bom 5160

Banganga Anurag Coop. Housing Society Ltd. v. Registrar, Coop. Societies, (Amit Borkar, J.), 2025
SCC OnLine Bom 5224

Central Board of Trustee v. Saket College of Arts, Commerce, & Science, (Amit Borkar, J.), 2025
SCC OnLine Bom 5219

Chabubai Ambadas Tambe v. Damodhar Namdev Gaikwad, (Arun R. Pedneker, J.), 2025 SCC
OnLine Bom 5215

Dilip v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC OnLine Bom 5154

Fomento Resorts & Hotels Ltd. v. Ramesh Babani Naik, (M.S. Sonak, J.), 2025 SCC OnLine Bom
5226

Govind v. Anantrao, (Sandipkumar C. More, J.), 2024 SCC OnLine Bom 5151
Govindlal v. Maruti, (S.G. Mehare, J.), 2024 SCC OnLine Bom 5166

Jai Mahakali Shikshan Sanstha v. State of Maharashtra, (Anil L. Pansare and Raj D. Wakode, JJ.),
2025 SCC OnLine Bom 5223

Kartik Harshad Jhaveri v. Charanjit Arora, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 5218

Kidderpore Holdings Ltd. v. CIT, (K.R. Shriram and Neela Gokhale, JJ.), 2024 SCC OnLine Bom
5165

Manoj Baburao Amrutkar v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2025 SCC
OnLine Bom 5221

Mayuresh Mangesh Bhatkar v. Union of India, (Devendra Kumar Upadhyaya, C.J. and Arif S.
Doctor, J.), 2024 SCC OnLine Bom 5168

Mimonee Rakesh Kumbhare v. State of Maharashtra, (Suman Shyam and S.M. Modak, JJ.), 2025
SCC OnLine Bom 5220

Muktai Bahu-uddeshiya Shikshan Sanstha v. State of Maharashtra, (Anil L. Pansare and Raj D.
Wakode, JJ.), 2025 SCC OnLine Bom 5227

Municipal Corpn. of Greater Mumbai v. Ravindra Sahadu Sonawane, (Sandeep V. Marne, J.), 2024
SCC OnLine Bom 5163
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Nagorao Shivram Gaikwad v. Anant Nagorao Patil, (Siddheshwar S. Thombre, J.), 2025 SCC
OnLine Bom 5212

Namdeo Suratsingh Chaudhary v. Natu Ambersingh Patil, (Amit Borkar, J.), 2025 SCC OnLine
Bom 5222

Navnath Ramchandra Ghadage v. Union of India, (Nitin Jamdar and M.M. Sathaye, JJ.), 2024 SCC
OnLine Bom 5162

Pampya Damu Shinde v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, 1J.), 2024 SCC
OnLine Bom 5152

Pankaj Subhash Tatar v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 5229

Prakash Kumar Rameshbhai Patel v. State of Maharashtra, (Revati Mohite Dere and Manjusha
Deshpande, JJ.), 2024 SCC OnLine Bom 5156

Rachana Developers v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 5228

Rupali Pravin Kaware v. State of Maharashtra, (Nitin Jamdar and M.M. Sathaye, JJ.), 2024 SCC
OnLine Bom 5164

Sanjay Singh v. Dr. Kunda Wasudeo Tayde, (Nivedita P. Mehta, J.), 2025 SCC OnLine Bom 5210

Santosh Punjahari Khire v. Rajendra Vithal Pawar, (Arun R. Pedneker, J.), 2025 SCC OnLine Bom
5225

Sayed Jakir Sayed Kabir v. Sayed Akbar Sayed Kabir, (Siddheshwar S. Thombre, J.), 2025 SCC
OnLine Bom 5217

Secretary, Adhiwashi Mahila Mandal v. Dhanu, (S.G. Mehare, J.), 2024 SCC OnLine Bom 5167

Siddharth v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC OnLine Bom
5155

Sk. Farid Shamsher v. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.),
2024 SCC OnLine Bom 5161

Soma Bhima Rathod v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2025 SCC OnLine
Bom 5213

Soma Bhima Rathod v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2025 SCC OnLine
Bom 5214

Sopan v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC OnLine Bom
5150

Suryakant Kisan Bhosale v. State of Maharashtra, (M. S. Karnik, J.), 2024 SCC OnLine Bom 5157
Sushant Sunil Pawar v. State of Maharashtra, (M.S. Karnik, J.), 2024 SCC OnLine Bom 5153

Trishul Constructions v. State of Maharashtra, (Ravindra V. Ghuge and R.M. Joshi, JJ.), 2024 SCC
OnLine Bom 5159

Vrushali Vasant Yadav (Dr.) v. State of Maharashtra, (M. S. Karnik and Ajit B. Kadethankar, JJ.),
2025 SCC OnLine Bom 5216

Calcutta High Court [8]

Bhabani Prasad Bhattacharjee v. Priyanka Singla, (Rajarshi Bharadwaj and Dr Ajoy Kumar
Mukherjee, JJ.), 2025 SCC OnLine Cal 9918

Bhavya Bothra v. Sudha Kankaria, (Sugato Majumdar, J.), 2025 SCC OnLine Cal 9919
Helax Healthcare (P) Ltd. v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9924
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